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" DATED:; THIS THE 15TH LAY QF APRIL 1997

Hon'ble fir. S, Das Gupte &AM
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ORIGINAL aPFLICATION NO.733/96

1, Divisionel Ruilway Manager,
Northern Reilway,allahcbad,

2, Divisionul personnel Officer,

Northern Roilwey,Allahabid,- = = — = = = =&pplicéents
C/A Sri A.K.Gaur, E
VERSLS
l, Presiding Oificer, Cemtral Govt.
_ Incustrisl Tritunal cum Lakour Court
Pancune ar, Deoki pelace Road,
Kc;npur' A e e — = RESPOI‘]EEI‘T[‘.E
C/R Sri K. S. Saxena, ’ | '\\
CADER(ORAL)

By Hon'ble Mr, S, Das Cupts al

This ¢pplicetion crises out of an order
deted 28,9,1995 pessed by the Labou. court. It hes since
been helc by the Hon'ble Supreme court thet metters
orising out of he orcer pussed bythe Labour court are
not cognizable by this Tribunel.

This .;-.pplication,fherefore, is not meintéinakl
becfore this Tribunal <nd the same is disposed of sccordinc=
ly. Nothing in this order, however, shall nreclude the
épplicents ‘rom seeking remecicl messures for mdressal
of crievénce before the appropriste legel f m, if so

advised. %ﬁ o
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